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Title: Passing of the Finance Bill, 2014.

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Madam, I beg to move:

"That the Bill to continue the existing rates of income-tax for the financial year 2014-15 be taken into
consideration."

MADAM SPEAKER: Motion moved:

"That the Bill to continue the existing rates of income-tax for the financial year 2014-15 be taken into
consideration."
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gforn & eer @ @& &, the global rating agency, Moody's, just a couple of days ago, has cautioned that India's fiscal
position remains weak. Moody's have cautioned that India's BAA3 sovereign rating is in danger and that will be a great set
back for the corporates and also for the Government. Then, they say that "The macro economic risks posed by
Government's high deficit and debt ratio and as well as its recent efforts to control fiscal deficit through ad hoc measures
will not sustain the economy."
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MADAM SPEAKER: Shri Joshiji, I do not think we can continue with the discussion under these circumstances. I am sorry
about it.

...(Interruptions)
MADAM SPEAKER: I am sorry about it. I think you may please conclude. I am proceeding with the Motion for Consideration.
...(Interruptions)
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At this stage, Shri Shailendra Kumar and some other hon. Members

went back to their seats.

MADAM SPEAKER: The question is:

"That the Bill to continue the existing rates of income-tax for the financial year 2014-15, be taken into consideration."

The motion was adopted.

MADAM SPEAKER: The House will now take up clause-by-clause consideration of the Bill.

Clause 2

MADAM SPEAKER: The question is:
"That clause 2 stand part of the Bill."

The motion was adopted.

Clause 2 was added to the Bill.
MADAM SPEAKER: The question is:
"That clause 1, the Enacting Formula and the Long Title stand part of the Bill."
The motion was adopted.
Clause 1,the Enacting Formula and the Long Title were added to the Bill.

MADAM SPEAKER: The Minister may now move that the Bill be passed.
SHRI P. CHIDAMBARAM: Madam, I beg to move:
"That the Bill be passed.”
MADAM SPEAKER: The question is:
"That the Bill be passed."

The motion was adopted.






